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The Gauhati Hioh Court, At Guwahati
I HIGH COURT OF ASSAM: NAGALAND: MIZORAM & ARUNACHAL PRADESH ]

IT(DTICE

Learned Counsel are hereby requested to appear

before Court through Remote Video Conferencing from

their residence/chamber as far as practicable, unless the

physical appearance in the Couft is unavoidable, with

immediate effect and unti! fufther order(s).

By Order,
R. .s. =.^o J)..e_

,o . o, .{ a--
Reqistrar (Judicial)

Dated, Guwahati, the 10s of January, 2022.
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